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SHRI ASHIS SEN (West Bengal)} : Will
the Vice-Chiarman prevent them from dis-
turbing her ? [ think she must have the
freedom to speak. He can speak after-
wards. Don’t mix up Tripura with West
Bengal. . ... (Interruptions) .. .. Will yvou
kindlv stop him ? Let her speak first. He
can speak afterwards. HFle should not iiter-

rupt her like this,
o€t MNgrwz gfta (TR T
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The VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) : We have other
business.
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SHR1 SUDHIR RANJAN MAJUMDAR
(Tripura) : All these allegations which
they are making are false ullegations. . ...
(Interruptions) .. ..

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) : Mr. Salim, instead
of helping her, you are unpecessarily dis-
turbing her.
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THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA) : Cross-talks will
not go on record.

voio s R
SHRI SUDH‘IR RANJAN MAJUM-
DAR : *

SHRI MD. SALIM : *

*Not recorded.
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SHRI M. D. SALIM*

THE VICE-CHAIRMAN (SHRRN H.
HANUMANTHAPPA) : Will vou please
sit down ? Nothing is going on record. Mr.
Salim, you are thinking that you are help-
ing your friend. On the other hand, you
are only disturbing her. If you really intend
helping her, please keep quiet.

SHRI SUKOMAL SEN (West Bengal): =

"SHRI MD. SALIM : *

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) : Mr. Salim, noth-
ing is going on record. Why are you shout-
ing ? Please sit down. I am calling the next
speaker.
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THE VICE-CHAIRMAN (SHRI H
HANUMANTHAPPA) : Shri Kirma
Topden.

SHRIMATI KAMLA SINHA (Blhar)
. T support the demand.

THE VICE-CHAIRMAN
HANUMANTHAPPA) :
next speaker.

(SHRI H.
T have c;lllcq the

Deployment of Army & the

Monastery in Sikkim
SHRI KARMA TOPDEN (Sikkim) : I
thank you, Mr. Vice-Chairman, Sir, the
mildness with which 1 speak should not

Rumtek

*Not rccnrded
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lessen the seriousness of the matter I seek
to mention; nor should it be interpreted as
lacking in fervour on my part. For me it
s a sad moment when I rise to bring to your
attention, and through you to the attention
of this august House, the violation of our
Constitution that took place in Sikkim on
1ith June, a few weeks ago. On that unfor-
tunate day, the Indian army stationed in
Sikkim for the defence of ocur borders
against enemy aftack, moved into the
Pharma Chakea Centre, a Buddhist Mona-
stery, in Rumtek, a few miles outside
Gungtok, the Capital of Sikkim, on the
plea of protecting a High Incaccate Tima,
a Buddhist monk, of the Monastery, at the
hehest, we are told, of an official of the
External Affairs Ministry. Sir,
vou are gwiwe that under our
Constitution, the maintenance of
faw and order in a State is the responsibility
of the State Goverrunent. The Central
Government cannot interfere in this with-
out going through the due process of law.
(Time Bell). This is a very serious matter.
Kindly give me time. Sadly, neither been
informed nor consulted about the posting
of the army 2t Rumtak Monastery. More-
over, there was no break-down of law und
order in the State. Sikkim is not a &isturb-
ed areas where extremists aud terrorists are
operating. No lype of cmergency existed in
the State. On the contrary, Sikkim is a::
very peaceful Stale where cases of police ’
firing and lathi-charge are unheard of: Yes,

there was some form of tlension existing at .
the Rumtak Monastery around ‘that time’
duc to differences betwween the High incar- -
nate Lamas of the Monastery over the
idenmification of the new Incarnate of His-
litte Holiness, the Karmapa Lama, the heﬁdk,‘.“
of the sect ‘there. Tt is also true that ..
rumours were being spread ) )

5.00 p.m.

THE VICE-CHAIRMAN (SHRI H.:
HANUMANTHAPPA) : You can send the
details to the Home Ministry.

SHRI KARMA TOPDEN : Because of
these differences between the authorities of:<;
the Monastery, there were likely to be- -
clashes between the opposing parties. Never-
theless, the atmosphere at the Monastery
was generilly peaceful and the situation was -



